
1 Nirman Associates 25.2.22 6656200 6656200 4 flats allotted in Ashta Vinaya ( safale) No No 0 0 0 0

2 D B Infratech ( Firm) 18.4.2022 18161900 17847329 1 flat in Virmati Villa No No 0 0 314571 0

3
Diogo  Mario Dsouza & Harsha 
Mario Dsouza

18.4.2022 16918573 16624695 1 flat in Virmati Villa No No 0 0 293878 0

4
Dominioc Fernandes & Matilda 
Fernandes

18.4.2022 23539219 23125646 1 flat in Virmati Villa No No 0 0 413573 0

5 Ms Payal Lalit Hirani 18.4.2022 6833896 6713829 1 flat in Virmati Villa No 0 0 120067 0

6 Ms Reena Hirani 18.4.2022 10287842 10106108 1 flat in Virmati Villa No 0 0 181734 0

7

Mrs Vimalaben Laxmichand Dedhia,Mr. 
Pankaj Laxmichand Dedhia, Ms Asha 
Pankaj Dedhia & Mr Bhavesh 
Laxmichand Dedhia

23.5.2022 1,50,76,281 3610246 1 flat in Virmati Villa (existing member) No No 0 0 11466035 0

8
Ankush Bhagwan Bhagat & Pooja 
Ankush Bhagat

22.07.2022 21,94,559 2073744 1 flat at SafaleNo No 0 0 120815 0

9 Milind G Ghorpade 18.7.2022 2,18,39,499 20615186 1 flat 1301 in Virmati Villa ( Esteem) No No 1224313 0

10
Saroj Suresh Raut & Akshaya Suresh 
Raut

13.7.2022 / 
5.8.22

27,66,206 27,66,206 1 flat at SafaleNo No 0

11
Subhash Madhusudan Raut & Shobha 
Subhash raut

12.07.2022 26,18,606 26,18,606 1 flat at SafaleNo No 0

12
Nirmala Hemant Raut & Paritosh 
Hemant Raut

11.07.2022 27,11,747 2653669 1 flat at SafaleNo No 58078 0

13
Vijay Attmaram vangad & Vaishali 
Vijay Vangad

10.08.2022 20,95,275 1906682 1 flat at SafaleNo No 1,88,593 0

14
Kailash Laxman Bharude & Sejal 
Kailash Bharude

23.7.2022 47,04,175 4546959 2 flat at SafaleNo No 157216 0

15
Jagdish Sudam Bhoir & Priti Jagdish 
Bhoir

28.7.2022 19,63,464 1963464 1 flat at SafaleNo No 0

16
Pandurang Manik Bhagat & Pratidnya 
Pandurang Bhagat

25.7.2022 14,91,000 1491000 1 flat at SafaleNo No 0

17
Devendra Suresh Tare & Apurva 
Devendra tare

30.7.2022 23,32,541 2324098 1 flat at SafaleNo No 8443 0

18 Vinod V Bhatnagar 1.8.2022 21,00,000 1 flat at SafaleNo No 2100000

19 Pallavi Kiran Mahatre 17.7.2022 8,72,447 1 flat at SafaleNo No 872447

145163430.3 127643667 0 0 0 0 0 0 14547316 2972447.32
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Annexure-2
Name of the corporate debtor: Shamik Enterprises Pvt. Ltd.  Date of commencement of CIRP: 03-02-2022; List of creditors as on: 01.03.2022

List of unsecured financial creditors belonging to any class of creditors
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Claim forms recd. AshtaVinayak ( Safale) . Additional document requested Mail was sent back on 01.03.22

for flat no. 1101 in Virmati Villa chs ( Esteem). Mail sent on 28.4.22 seeking more information. Reply recd on 3.5.22

for flat 1201, virmati villa chs( esteem). Mail sent on 28.4.22 seeking more information.

for flat 1001, virmati villa chs( esteem). Mail sent on 28.4.22 seeking more information.reply recd on 3.5.22

for flat 901, virmati villa chs( esteem). Mail sent on 28.4.22 seeking more information. Reply recd on 3.5.22

for flat 902, virmati villa chs( esteem). Mail sent on 28.4.22 seeking more information. Reply recd on 3.5.22

claim recd on mail dt 23.5.22. Verified and more details / information sought on 28.5.22, reply awaited. Reminder mail on 16.6.22. reply recd on 21.6.22 but not satisfactory. Replied back on 24.6.2022. No further working recd from the claimant. Claim finalised based on amount paid with 8% interest p.a. as per IBC . The rent & brokerage not accepted as the society has claimed in their common claim for all existing members, hence rejected in this individual claim. 

claim in form CA against payment for flat No. C-102, Ashta Vinayak vide mail dt 22.7.22. Intt. Allowed Ras.363794 in lieu of 371809.32. Rs.112800 claimed twice in claim working. Mail sent on 25.7.22

Claim recd vide mail dt 18.7.22, however, in claim form CA, amount of claim not clearly mentioned. Mail sent on 25.7.22. reply recd on 1.8.22. Claim passed with Intt @8% on 948 days

Claim recd on 13.7.22 in form CA. flat C 404 in ashta vinayak.  mail sent for documents permission on 25.7.22 for folder access. Sent querry mail on 28.7.22. Revised form & working sent on 5.8.22

claim in form CA recd for flat C302, safale. Mail sent for querry in claim on 28.7.22

Claimed interest @ 8% in excess for 154 days on all payments. Rs.58078 disallowed. Mail sent on 28.7.22

documents for claim recd on 12.7.2022 but claim form CA not sent . Mail sent on 28.7.22 and 31.8.22. Claim form recd but claim  and payment details not matching.  

documents for flat no 203 & 204 C wing safale recd but KYC, bank statement & working not recd. Mail sent on 28.7.22

claim in form CA recd for flat C 103, safale physically thru post. Mail sent on 29.7.22 for clarification.

claim in form CA recd for flat C 101, safale physically thru post. Masil sent for clarification on 30.7.22

claim in form CA recd for flat C 705, safale  on mail as well as physically thru post. Mail sent for sending signed claim form along with other docs like receiopts, bank statement etc. 

claim in form CA recd for flat C 505, safale physically thru post. Mail sent on 1.8.22 for clarification. Reminder mail sent on 20.9.22 ( last reminder)

claim in form CA recd for flat C 502,  thru mail. Querry Mail sent on 7.9.22 / 10.9.22 for clarification reg payment proofs. Reminder mail sent on 20.9.22.

Name of the corporate debtor: Shamik Enterprises Pvt. Ltd.  Date of commencement of CIRP: 03-02-2022; List of creditors as on: 01.03.2022
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